
ln the Natiela!_leompany Law Tribunal, Jainur

UNDER. SECTION 58/59 OF COMPANIES ACT, 2OI3

In the matter of:

Mahesh Kumar Jalan

VS.

NtUs Prestige City Developers Pvt. Ltd.

Itern No.21tr
CP No. 10/59/2017

TA No" 4ll20l8

A p p lica n t/P eti ti o n e rs

,...Respondent

,

Order delivered on 28.02.2020

COTam: SH. RAGHU NAYYAR, TECHNICAL MEMBER

ORDER

Due to administrative reasons, the matter is reposted on 03.04"2020.
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